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1. Introduction 

 

a. Objective 

 

The objective of this document is to elaborate the screen level flow for lien marking, lien revocation & third party 
transfer functionalities available for member bank users. These functionalities will be available under SGB services 
in e-kuber portal.   

b. Target Audience 

 

The audience of this document will be the: 

 Member bank users 
 RBI DBR users 

 RBI CBOT users 
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 Lien Marking 

Lien Marking rights are provided to bank users. Using this screen in portal banks can lien mark units of investor.   

 
Step 1:  Select investor landing services in SGB services tab 
 

 
 
Step 2:  Select Investor ID from the lookup list. System will fetch the details of investor. Select ‘Lien Marking Entry’ 
option  

 
 

 
 

 
 

 
 

 
 

 
 

 
 
 

 
 

 
 

 
 

 
 
 

 
 

 



 

4 

 

Step 3:  Select the ISIN & investment serial. In ‘Lien units’ tab, input the number of units that needs to be marked as 

lien. Lien amount, interest amount & total lien amount will be auto populated. Click ‘Add’. A new record will be added in 
the grid.  

 

 
 
Step 4:  Enter the requisite comment in the ‘Remarks’ field & click ‘Next’.  
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Step 5:  Users can click ‘edit’ to make changes to values inputted. In ‘Remarks’ field, more details pertaining to Lien 

marking can be added. Else, click ‘Confirm’ 
 

 

 
 

Step 6:  An acknowledgment message is displayed with execution status & service reference number.   
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Step 7:  The request is pending for authorization queue. The authorizer can view the record by clicking ‘service 
workbench’ with appropriate functionality as ‘Lien Marking’. 
 

 
 
 

Step 8:  Authorization. Once approved, an acknowledgement message is displayed.  
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Step 9:  Now, the ‘current status’ will be displayed as ‘Executed Successfully’.  
 

 
 
Step 10:  Member banks can check the details of lien marked (for a time period). Select ‘Reports’ option in SGB services.   

Select ‘Lien Marking/Revoking details’ option 
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Step 11:  Select ‘From Date’ & ‘To Date’ along with ISIN. Security code will be auto populated. In ‘Request for’ field, 
select ‘Lien Marking’ option. Click ‘Generate’.   

 

 
 

 
Step 12: Lien marking during the period is displayed as PDF report. 

 
 

 
 

 Lien Revocation 

 
Using this screen in portal, banks can revoke the already lien marked units 

 

Points to Note:  

 
1) Lien revocation will not be allowed for investor if there is an already existing lien marking request pending for 

authorization in portal 
2) Lien revocation has to be done in full. No partial revocation will be allowed.  
3) Lien revocation will be allowed to banks for the liens marked by them, respectively.  
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Step 1:  Select investor landing services in SGB services tab 
 

 
Step 2:  Select Investor ID from the lookup list. System will fetch the details of investor. Select ‘Lien Revoke Entry’ option  
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Step 3:  Select the ISIN & investment serial. In ‘Lien units’ tab, already lien marked units are displayed. In ‘Revocation 

units’ field, input the number of units that needs to be revoked. Revocation amount, Interest Accrued Revoked & total 
revoke amount will be auto populated. Click ‘Add’. A new record will be added in the grid. 
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Step 4:  Enter the requisite comment in the ‘Remarks’ field & click ‘Next’ 

 

 
 
Step 5:  Users can click ‘edit’ to change any previously input data. Else, click ‘Confirm’. Appropriate Remarks may be 

added by user. 
 

 

 
 
 



 

12 

 

 

Step 6:  An acknowledgment message is displayed with execution status & service reference number.   
 

 

 
 

 
Step 7:  The request is pending for authorization queue. The authorizer can view the record by clicking ‘service 

workbench’ with appropriate functionality as ‘Lien Revoking’. 
 

 
 

Step 8:  Authorization. Once approved, an acknowledgement message is displayed.  
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Step 9:  Now, the ‘current status’ will be displayed as ‘Executed Successfully’.  
 

 

 
 
Step 10:  Member banks can check the details of lien revoked (for a time period). Select ‘Reports’ option in SGB services.   

Select ‘Lien Marking/Revoking details’ option. Member Banks can access lien related reports for their respective Lien 
marking / revocation only. 
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Step 11:  Select ‘From Date’ & ‘To Date’ along with ISIN. Security code will be auto populated. In ‘Request for’ field, 
select ‘Lien Revoke’ option. Click ‘Generate’.   

 
 

 
 

Step 12: Lien Revoked during the period is displayed as PDF report. 
 

 

 
 

 Third Party Transfer 

 

This screen will be used in portal by banks and other participants to transfer units of one investor to another investor 
(investor category CTZ & senior citizens). This facility will be available only for units that are held physically in RBI ledger, 
through respective member Banks. This transfer can happen between investors of same bank or other banks. 
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Step 1:  Select investor landing services in SGB services tab 

 

 
 
Step 2:  Select Investor ID from the lookup list. System will fetch the details of investor.  
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Step 3: Investor’s holding details will be displayed. Select the appropriate investment from the displayed list of 
investments from the grid. Select ‘Third Party Transfer’ or ‘Subscription Transfer Option’ 

 

 
 

 
Step 4: Number of units held, already transferred units & units available for transfer will be auto populated. In transfer 

details, input the number of units that has to be transferred. Issue price/gram & total transfer value will be auto 
populated. Select the appropriate ‘Reason for Transfer’.  In transfer to investor, select the appropriate investor id.  

Transferee’s account details will be entered.’ 
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Step 4(contd…): If the Transferee investor is from same bank, select the option ‘Is investor from same bank’. If the 

transferee investor is from different bank, do not select the option. Select the appropriate ‘mode of holding’. If ‘joint 
holding’ is selected as ‘mode of holding’, enter the joint holder details in the grid. If nominee is required, input the 

nominee details in the grid. Any specific comments regarding transfer can be entered in ‘Reason’ field.    
 

 
 

Step 5:  An acknowledgment message is displayed with execution status & service reference number 
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Step 6:  The request is pending for authorization queue. The authorizer can view the record by clicking ‘service 
workbench’ with appropriate functionality as ‘Third Party Transfer’ or ‘Subscription Transfer’. 

 

 
 
Step 7:  Authorization. Once approved, an acknowledgement message is displayed.  
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Step 8:  Now, the ‘current status’ will be displayed as ‘Executed Successfully’.  
 

 
 
Step 9:  Member banks can check the details of third party transfer (for a time period). Select ‘Reports’ option in SGB 

services/Third Party Transfer.  Select ‘Third Party Transfer Report’ option 
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Step 10:  Select ‘From Date’ & ‘To Date’ along with ISIN. Security code & ‘From Agency Bank’ will be auto populated. ‘To 
Agency Bank’, ‘From Investor ID’, ‘To Investor ID’ are optional fields. Click ‘Generate’ 

 

 
 
Step 11: Third party transfer done during the period is displayed as PDF report. 
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